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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION

New Delhi, the 9th March, 2026

S.0. 1202(E).— In exercise of the powers conferred under Rule 16(1) of the Petroleum Rules, 2002,
and in continuation of the notification of Government of India, Ministry of Ports, Shipping and Waterways
S.0. 1267(E) dated 17" March, 2023, the Central Government, in consideration of the necessity to import
petroleum & gas in public interest, hereby extends the notification for Dhamra Port in Odisha {M/s Dhamra

Port Company Limited} as a landing point for Petroleum and Gas cargo into India by Sea for a period of
three years from 16.03.2026 to 15.03.2029.

[F. No. O-25021/1/2022-SM (354818)]
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